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14.45 hrs.
ARREST OF MEMBER

Mr, Deputy-Speaker: I have to in-
form the House that I have received
the following communication dated
the 28th November, 1962, from the
Superintendent of Police, South Dis-
trict, New Delhi:—

“l have the honour to inform
you that in execution of an order
of detention issued by Madras
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Government Shri K. Ananda
Nambiar, Member, Lok Sabha, has
been arrested today at 6.45 a.m.
from hig residence at Windsor
Place, New Delhi. He has been
kept in the police lock-up at
Police Station Reading Road. He
will be sent to Madras.”

1448 hrs.
DEFENCE OF INDIA BILL—contd.

Shri Sham Lal Saraf: Sir, I am
very happy to find that the Govern-
ment has been able to accommodate
to the extent possible the views of all
hon. Members while replacing by this
Bil] the Ordinance passed by the
President.

I Some fears have been expressed in
regard to the implementation of the
clauses of this Bill. My friends have
conveniently forgotten that this is not
the time when the Britishers are rul-
ing us, This is people’s Government,
our own Government and this is a
time when all of us from all the parties
have offered our co-operation to fight
an aggressor and stand as one man
behind this Government, and imple-
ment our plans whether in the fields
or factories or offices or anywhere else.

I have some important things to
say and so please allow me some more
minutes. For instance, I may tell the
hon, Minister that only this morning
two eminent Generals of two of the
greatest democracies of the world
have spoken in very high terms about
sur jawans and fighters in Assam.
The point arises: why has it happened
that the enemies could come down
sweepingly for more than a hundred
of miles in the shortest time possible?
My submission is certain things are
already coming in the press. Other
things are also coming up. I have
also been able to gather from other
sources certain things. I may tell the
hon. Minister that our intelligence is
weak; it should be immediately rein-
forced and certain things have to be



